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Judgement

1. The petitioner has filed the present petition impugning the order dated
08.06.2016 whereby the Central Information Commission (CIC) has closed the
appeal filed by the petitioner by noting that sufficient information has already
been furnished to the petitioner (appellant in the appeal filed before the CIC).

2. It is submitted that the notice of listing of the appeal dated 30.05.2016 was
received by the petitioner on 08.06.2016 in the evening when the matter was
listed before the CIC on 08.06.2016 in the morning.

3. Issue notice. Notice is accepted by learned counsel for the respondents.

4. The appeal of the petitioner has been closed by the impugned order noting
that sufficient information has been furnished and order itself records that
neither the petitioner (appellant therein) nor the public authority were present.

5. The uncontroverted contention of the petitioner, that the notice of intimation
of listing of the appeal was received in the evening of the day on which the
appellant was listed, shows that petitioner was not afforded sufficient opportunity
to represent his case before the CIC. In my view it is a fit case calling for an
order of remit.

6. In view of the above, the impugned order dated 08.06.2016 is set aside and
the appeal is restored to its original number before the CIC. The appeal be listed
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before the CIC for direction on 28.03.2017. The writ petition is accordingly
disposed of.

7. Order Dasti under signatures of the Court Master.
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